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OA 426/24
H.V.Sharma, Assistant Worlka Manager (Looo), Western Railway, Ajmer.
... Applicant
Versus

1. TUnicn of India through General Manager, Western Railway, <Churchgate,

Bombay.
2. Chief Mechanizal Efgineer (E), Western Railway, cChurchgate, Bombay.
2.  Chri P.M.Zaur, Divisional Mechanizal Engineer, Lieszl Thed, Zakarmati.
4. Shri D.P.Duqgal, Works Manager, Western Failway, Phavnajar, Gajarat.

' .+« Respondents

CORAM:

HOL'BLE MR.GOPAL FRIZHIA, VICE CHATFMAN

HOW'BPLE MR,O.F,SHARMA, ATMIMNISTRATIVE MEMEER
For the Applicant 4 ee. Mr.2.K.Jain
For the Respondents e+ Mr.Manish Ehandari

0-R-D-E R
FER HOI'ELE MR.SIFAL FRISHUA, - VICE. CHAIRMAN

Applicant, H.V.Sharma, in this application n/s 19 2f the Adminiztrative

Trikunale Act, 1985, has claimell for the following reliefs :-

"i) That hky an appropriate writ, order or direction, the impugned

genicrity list dated I24,'20.4.91 Annexure-A 2 ke quached and the

regrondents be crdered ko recast: the senicrity ~f all the pEreons
in the grade of 700-900 on the basis «f working in the grade 700-500

as per the mandate <f H:un'kle CAT, Jakalpur.

ii) The applizant ke declared to be senisr ko Zhri F.M.Sanr, respondent
Me.2 and Shri D.P.Imggal, respwndent Mx.d in the grade of 700-900
and thereafter c<n the higher poste with all conseqential bkenefita
regarding the pay, fivation, arrears of salarvies, promibi-ns eto.

iii) That the applicant ke given the promction on the post of

Azstt.Mechanical Engineer in the grade IZ000-3500 from 16.4.85, on
the piet of Diviesional Mechanical Engineer from 17.2.22 in the grade
3000-4500, the dates on which the respondent 1.2 Shri FP.l.Gamr and
cther Junizra were promoted with all the consequential benefits.

iv) Any other reliefs which this Hin'kble Trikunal deems fit may alaos ke

qgranted l-oking to the facts and ciroumstances of the present cage.”

2. We have heard the learned oounsel for the parties. It has keen’ stated

Cﬁj@hﬂ by the learned counsel for the applicant that the applicant stands already
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‘promzted as Divisional Mechanical Engineer in the grade Re.3000-4500, If the
applicant has any grisvance regarding his seniority, he may file a fresh OA
subject to just exceptisnz. The 08 stands dispoced of acoordingly with no

order as to costs.

Ckavh

(O P.SHARME) (3OFAL FRICHMNA)
ADM.MEMBER VICE THAIRMAN
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